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(b) whether there is any proposal for 
the development of co-operali"n in steel 
technology with Ibe Sou.b East A,ian 
countries 7 " 

THE MINISrER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHIH K C. PANT) : 
(a) The ~i i i  Report hls bern for-
warded to Ihe r ~  of i r~ 

and is under Iheir considera tion. 

(b) A Soulh-asia Iron and Steel Insti· 
tute is being set up at Singapore under the 

i~ of ECAFE. India has conveyed its 
desire to become a supporting Member of 
the Institute. 

Expaosloo of Design Organisations of 
lIioduslao Sleel Limited and 
Heavy Eogioeering Cor-

poration. 

1324. SHRI N. SHIVAPPA : 
SHRI S. M. KRISHNA: 
SHRI CHANDRA SHEKHAR 
SINGH: 

Will the Mioister of STEEL AND 
HIlA VY ENGINEERING be pleased to 

state : 

<a) whether there is aflY plao before 
Government to expand the design organi-
satioos of the Hindustao Steel Limited and 
the Heavy Engineering Corporation to cope 
with the additional vo:ume of work during 
the Fourth Plan; 

(b) whether there is any proposal to 
expand the existing Steel Plants; aod 

(0) if so, the details thereof 7 

tHE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING. (StlRI K C. PANT) : 
.(a} Both Hindustan Steel Ltd. alld He,vy 
Engineering Corporation are planning to 
expand their Design Bureau 10 cope with 
the additional volume of work anticipated 
·:·ring the Fourth Plan· poriod. 

(bl Yes. Sir. E'pan,ion of Bhilai. Steel 
Plant from its existing capacity of ~ 
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million lonnes 10 4.2 million tonnes is 
under consideration. 

(c) Un..!er BhHai's 4.2 million tonne 
Explnsion l'cogramme, a' production capa-
city of ("O.UOO tonnes oC billets and 7.0,OJO 
tonne. of plates is proposed to be created. 

Shndard of Legislation in India. 

1325. SHRI BABURAO PATEL: Will 
h~ Minister of LAW AND SOCIAL WEL· 
FARE be pleased to slate; 

(0) whether Government are aware of 
a statement made by Justice J. C. Shah, a 
judge (;[ the Supreme Court of India, 
while in:lUgurating the 81h Annual Con-
ference of the All·Assam Lawyers' Asso· 
ciations to the effecl that legislation in 
India is 'badly drafted, selC.contradictory 
and incoogruousU ; 

(b) if so, Government's reaclion to the 
same; anu 

(c) whether Governmenl would consider 
inviting retired judges of the Supreme 
Court and High Courts to participate in 
r~ ri  of the Bills 7 

THE DEPUTY MINISfER IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTVIENT OF SOCIAL WELFARE 
(SHRI M. YUNUS SALEEM): (a), No. Sir. 

(b) Does not arise. 

(c) Does Dot arise. 

Blackmarketing of Paper 

1326. SHRI BABURAO PATEL; Will 
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND 
COMPANY AFFA1RS be pleased to slate: 

(J) whether in a statement made by 
bim ill Hyderabad on the 7th January, 1970, 
he warned the consumer industry by saying 
'It must "chIve' or there will be a take-
over by r ~  

(b) if so, is this statement to be taken 
as an official threat: 
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(c) Ihe ~r of cases of black-
marketing cf paper detected by Government 
in tbe last two years and tbe nature of 
action taken; and 

(d) tbe details of the plOl>osed ~r 

Development Corporalio:J ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INfERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) and (b). While addressing 
Ihe members of the Federation of Andhra 
Pradesh Chambers of Commerce and 
Industries .. I a  meoting held on Ihe Hth 
January 1970. the consumer goods industries 
were warncJ Ihat Govcrlllnent would not 
remain an idle spectator if they misbebaved 
and indulged in manipulation. 

(c) Government lifted the conlrol on 
the selling prices of all Iypes of paper in 
May, 19,.8 and the question of delection of 
cases of black·markeling docs no! arise. 

(d) Government have decided to SCi 
up a Corporation in tbe public seclor for 
Ibe manufacture of paper. The details 
aboul its capilal etc. arc being worked oul. 

Machine Tool plants in Bbavnagar 
and Ajmer 

1321. SHRI VIRENDRA KUMAR SHAH: 
Will the Millister of INDUSTR-{AL DEVE· 
LOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleascd to state: 

(a) wbetber il is a facl thai Govern· 
menl bad earlier taken a decision to set 
up macbine tool plants in Dhavnagar and 
Ajmer simultaneouslY and bad informed 
tbe concerned State Governmenl. accor· 
dingly. 

(b) wbetber the Gujarat Government 
acquired 321 acres of land at a cost of Rs. 
14.28 lakhs for tbe setting up of the macbin. 
tool plant at Dhavnagar; 

(cJ whethcr it is also a fact that while 
considerable progress bas been made in 
implcmenting tbe project at Ajmer, no 
progress bas been madc witb regard 10 tbe 
project at Dhavnagar on grounds of rece· 
pion. 

(d) if so, the reason, for holding tbat 
the reccssion would affect the Bhavuagar 
plant alone ; acd 
• 

(c) ill view of the Govern:nent's own 
estimate that iinpor!; of machine tools 
worth over Rs. 20.00 crores wou Id bo reo 
quired by the end of the Fourth Plall, 
whether immediate steps woulJ be taken 
to implement the Bhavnagar projl!ct and, 

if "', Ihe delails thoreof '/ 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT INfERNAL TRADE 
AND t:OMI'ANY, Af-FAIRS (SHRI F. 1\, 
AHMED) : (a) Yes, Sir. 

(b) Government of Gujaeat h,ve repor. 
ted that land measuring 321 acres 2" gun. 
thas has been acquired and that the total 
amount of compensation and other expendi. 
ture on tbis account comes to Rs.9,84,121. 
6S paise. 

(c) and (d). Government had commi. 
.. ioned Messr.. Tecbnoexport, Praha, 
Czechoslovakia, on tbe 5th April 1965, for 
preparalbn of a Detailed Project Rcport 
for the Medium Heavy Machine Tool Plant 
proposed to be sct up at Bhavnagar witb a 
grey iron foundry aDd also the proposed 
Grinding Machine Tool Plant, Aimer. The 
Detailed Project Report in respect of the 
Grinding'Machine Tool Plant, Ajmer was 
received in Jdnuary, 1966 and was accepted 
witb some modification.. A company 
underthe name and style of 'Machine Tool 
Corporation of India Private Limite4' was 
also incorporated in January, 1961 to im-
plement the Grinding Machine Tool Project 
at Ajmee. Tbe Grinding Macbine Tool 
Plant at Ajmer bas slarted trial production 
of components in December, 1969, 

Tbe Detailed Project Report in resreet 
of the Dhavnagar Project was, bowever, 
recdved in January, 1961. By then, Ihere 
bad been a steep fall in Ibe demand for 
machine tools due to the Iccessic-nary 
~ i i  in the Economy. The si:uation 
was, therefore, re\'iewed af!t!sh and it was 
decided that, in view of the sharp f"1I in 
demand for machine wol, and the revised 
lower target for the machine tool indu,try, 
it should be re·ex.minod whetber tbere wa. 
prima facie justification for puttinl up I 




